ist of cases in which Electronic Service of process has taken place during the month of July 2024
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1 |SH. SANJEEV KUMAR AGGARWAL,ICENTRAL |NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01
2 |SH. RAJESH KUMAR GOEL,/CENTRAL [|NIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-02
I3 [SH. ILLA RAWAT, DISTRICTICENTRAL |NIL
WUDGE, (COMMERCIAL COURT)|
03, TIS HAZARI COURT, DELHI
4 [MS ANIL KUMAR  SISODIA,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04
I5 [SH. UMED SINGH GREWALCENTRAL |NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-05
6 |SH. NIKHIL CHOPRA, DJ COMM-CENTRAL |NIL
06 TIS HAZRI COURT CENTRAL|
IDELHI
7 |SH. MUKESH KUMAR GUPTA,CENTRAL [|NIL
IDISTRICT JUDGE, COMMERCIAL|
ICOURT-07
8 [SH. AMIT KUMAR, DISTRICT[Central INIL
WUDGE, COMMERCIAL COURT-08
9 [SH. DEEPAK GARG, DISTRICTCentral
WUDGE, COMMERCIAL COURT-09
1309
[THIRD
IFLOOR The Indian Express|
[EXTENTI ICS [Private  Limited Vs dvrklawoff]
ION (COMM)/60 [Signet Media Service PVviRAJAN ice@gmail.
IBLOCK _ [CS Ku/2024 15-05-2024 ILtd IKHANNA 9811797546 jcom [29.07.2024
1309
[THIRD |Allied Tubes Pvt Ltd|
IFLOOR [Through Its Directo/a
[EXTENTI ICS IMr Rishabh Taneja Vs [UNLEGAL
N (COMM)/73 Tulika Engineers Pvt LdJAGRITI [8527506427, [GROUP@G|
IBLOCK [CS 2024 05-07-2024 Through Its Directors  JJAIN 042312792 [MAIL.COM|11.07.2024
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1o |[SH. AJAY PANDEY, DISTRI
WUDGE, COMMERCIAL COURT
ICS INEET GUPTA VSPrana
1307 ICivil (COMM)/12 [18-09-2023 [BHADDER SAINJain Y 8586871908 106-07-2024
l2/2023 IGUPTA
IN.A.
cs [Vijay Dargan Vs Laj atROhit
1307 (Civil (COMM)/80(26-07-2024 R;i{/{adafn Pl rishan 9212786555 [26-07-2024
9/2024 [Nagpal
rohitnagpal
(@gmail.co
11 [SH. SANJAY SHARMA, DISTRICT[Central ICOURT
WUDGE, COMMERCIAL COURT IJROOM
10
[OMP (I
[HDFC BANK LTD Vg
IOMP (I) (COMM) [(COMM.)/53/06-06-2024 IGAURAV SHARMA 4.07.2024
7/2024
JAnish_bhol|
|Anish 17@yahoo
IBhola 9811452022 |.com
ICOURT
[ROOM
10
omMp (1
IOMP (I) (COMM) [(COMM.)/53] 4.07.2024
8/2024
[HDFC BANK LTD Vs lanish_bholl
IVAMINI PUNJ ANDAnish 17@yahoo
06-06-2024 IANR [Bhola 0811452022 |.com
ICOURT
[ROOM
310
OMP a
IOMP (I) (COMM) ((COMM.)/54| 4.07.2024
l0/2024
|Anish_bhol}
IDCB BANK LTD. Vs{Anish 17@yahoo
07-06-2024. [TAHIR HASAN IBhola 9811452022 |.com
ICOURT
IROOM
310
OMP a
IOMP (I) (COMM) [(COMM.)/31 9810901129 14.07.2024
7/2024
R K Manchanda Vs dvocatesu
Mewar  High  TechlSUNIL nilgoyal @g
06-03-2024 [Engineering Limited SOYAL Imail.com
ICOURT
JROOM
310
IOMP (I) (COMM) 4.07.2024
[TATA MOTORS|
[FINANCE LTD Vg mayank_m
IDADARWAL ROADMayank hhajanos@
MP (I) (COMM29-05-2024 ILINES IMahajan 19873347330 [vahoo.com
ICOURT
JROOM
310
IOMP (1) (COMM) 104.07.2024
[TATA CAPITAL LTD Vs
[PRAVINBHAI JAnish_bhol
IGHANSHYAMBHAI lAnish 17@yahoo
MP (I) (COMM30-05-2024 IBHARDWAJ AND ANR. [Bhola 9811452022 |.com
ICOURT
[ROOM
310
ICS (COMM) 104.07.2024
[DABUR INDIA LTD. Vg
OVA SIVA|
INAGESHWARA  RAO[Hemant rakilhra@h|
ICS (COMM)/66430-05-2024 JAND ORS. IGupta 9811085066 Jotmail.con
ICOURT
IJROOM
310
ICS (COMM) 104.07.2024
M/s Jindal Medical Ipiyushmitt
[Store Vs Rsp Ravil ladvocate
ISpecialitiess [Piyush (@gmail.co
ICS (COMM)/10416-01-2024 IPharma(opc) Pvt Ltd  [Mittal 9810717949
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ICOURT
IJROOM
310
ICS (COMM) 104.07.2024
[M/s Beauty Art Prints|
[ndia Pvt Ltd Vs M/sBharat harat.gupt
Zakoopi Infotech Pvt|Prakash(P) arkco@gm
ICS (COMM)/34911-03-2024 ILtd.@Rustorange 9268300000 Jail.com
ICOURT
IJROOM
310
ICS (COMM) 8.07.2024
[URMILA DEVI Vs [vpsadvocat
[DTWELVE SPPACES|Vijay Pal le@gmail.co
ICS (COMM)/629422-05-2024 [PVT. LTD. Sharma  [0654925353
ICOURT
IJROOM
10
ICS (COMM) 708484777 108.07.2024
IAshok Gupta Vs advvivekgu
[Trapthedeal InternetVivek tad19@g
ICS (COMM)/15711-12-2023 IPrivate Limited IGupta(P) ail.com
ICOURT
[ROOM
10
IOMP (COMM) 109.07.2024
IAshoka Metal Works|
lAnd Co Vs CLIX| [Rajarame.i
ICAPITAL SERVICES|Pranchal ver@gmail.
MP (COMM.)/{06-07-2024 [PVT. LTD. [Panwar(P),/9818607852 jcom
ICOURT
[ROOM
310
ICS (COMM) [11.07.2024
[HAMDARD NATIONALSHIVEND
[FOUNDATION (INDIA)RA hivendra
s HAMDARD AIDPRATAP [@acmeco.c
°S (COMM)/74306-07-2024 INDIA FOUNDATION _|SINGH(P),[0953394364 Jom
ICOURT
IROOM
310
ICS (COMM) 18860908989 [16.07.2024
IM/s MYKOS Vs M/s armeet64
IMYKOS CRAFTHarmeet @gmail.col
°S (COMM)/73905-07-2024 IKITCHEN AND BAR [Kaur m
ICOURT
JROOM
310
IOMP (COMM) 9211350090 [19.07.2024
IM/s SUNRISE|
[INDUSTRIES AND ANRDEEPAK IDeepaksha
s UGRO CAPITALJSHARMA( Ima2922@g
MP (COMM.)/{15-07-2024 ILIMITED AND ANR IP), nail.com
ICOURT
JROOM
310
ICS (COMM) 9818280772 [19.07.2024
M/S ICICI  BANK Ipunitbhalla
ILIMITED Vs SUVEER[Chetna (@gmail.co
S (COMM)/49726-11-2021 ISRIVASTAVA [Bhalla
ICOURT
[ROOM
310
ICS (COMM) 18588821631 19.07.2024
IGeetanjali dvocate.13)
BANK OF BARODA Vs{Sharma(P) k@gmail.col
ICS (COMM)/72302-07-2024  [SANJEEV DIXIT
ICOURT
IJROOM
310
[OMP (I) (COMM) [19.07.2024
JAnish_bhol
[TATA CAPITAL LTD. Vs{Anish a17@yahoo
MP (I) (COMMO1-07-2024 GEETA IBhola 9811452022 |.com
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ICOURT
IJROOM
310
ISPACE4 BUSINESS|
ICS (COMM) ISOLUTION PVT. LTD| 9810734421 [19.07.2024
s DEPARTMENT OF
[TRADE AND TAXES dv.amit85
IGNCT OF DELHI AND[Durgesh (@gmail.co
ICS (COMM)/55323-12-2021 IANR Supta
ICOURT
IJROOM
310
[Ex (Comm) 19999981708 [19.07.2024
[KUMAR CLEANER Vs [vilawhouse
IMEDEOR HOPITAIL|Prashant (@gmail.co
(Comn|09-07-2024 ILTD. [Yadav(P)
ICOURT
IJROOM
10
[Ex (Comm) - [19.07.2024
[HARSHIL TEXTILES Vs{Chitra
(Comnj30-03-2024  |DIVYA TEXTILES Singh o
ICOURT [23.07.2024
[ROOM
10
IOMP (I) (COMM)
MAYANK ayank_m
[DFC FIRST BANK VsMAHAJA hajanos@
MP (I) (COMM10-07-2024 [YOGESH KUMAR IN(P), 9873347330 Jgmail.com
ICOURT [23.07.2024
[ROOM
310
ICS (COMM) 3
chaudhary.
M/s BHASIN TIMBER| sandeep44
[TRADERS Vs M/s AJAY[Sandeep lh@gmail.col
°S (COMM)/74408-07-2024 [KUMAR “haudhary Im
ICOURT [23.07.2024
IROOM
310
[ (CoMM) M/s GOYAL TRADING| 0716365042
ICOMPANY ANDANR Vg
IM/s CHANAN MAL rlegalasso
VINOD KUMAR ANDVineet iates12@g
S (COMM)/63(22-05-2024 ANR Rana mail.com
ICOURT
JROOM
310
IOMP (COMM) 9211350090 24.07.2024
IM/s SUNRISE|
[INDUSTRIES AND ANRDEEPAK IDeepaksha
s UGRO CAPITALJSHARMA( Ima2922@g
MP (COMM.)/{15-07-2024 ILIMITED AND ANR IP), nail.com
ICOURT
JROOM
310
ICS (COMM) [24.07.2024
harmende
M/s Snv Impex Vs M/sDharmend razad @yah
S (COMM)/35413-03-2024 Mani Plastic Store ler Azad 19811534488 Joo.com
ICOURT
[ROOM
310
ICS (COMM) [24.07.2024
[BATHLA  TELETECH| info.mglaw
[PVT. LTD. Vs CARIANOManish ffices@gm|
ICS (COMM)/71401-07-2024 [TELETECH PVT. LTD. |Gupta 9999756517 fail.com
ICOURT
IJROOM
310
ICS (COMM) [29.07.2024
ISIDHHI REALCON| dvocate.aj
[PRIVATE LTD Vs SMjit it49@gmail
MP (COMM.)/{19-07-2024 [EARTHMOVERS Singh(P), [0811619336 |.com
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ICOURT
IJROOM
310
ICS (COMM) 9266130562 [29.07.2024
INutech Industriall
[Supplies Vs Harjil inforytlaw
[Engineering Works PviRohit (@gmail.co
ICS (COMM)/28323-02-2024 ILtd [Yadav(P),
ICOURT
IJROOM
310
ICS (COMM) 9891043078 [29.07.2024
/S M SONS GEMS N|
PJJEWELLERY PVT|
ILTD Vs KAMAL KANT]SS 58)4949@g
ICS (COMM)/76415-07-2024 [KULTHIA JAIN(P). ail.com
ICOURT
IJROOM
10
ICS (COMM) 29.07.2024
IBRIJEND
Madhav Life Style PvRA riiendra.a
ILtd Vs Manjeet SinghPRATAP [dv79@Gma|
ICS (COMM)/36/|05-01-2024 INarang SINGH 9818977551 _fil.com
ICOURT
[ROOM
10
ICS (COMM) [29.07.2024
shekhargup
[KARUNA KHANNA[Shekhar taadvocate
IAND ANR Vs RAJESH|Chand (@gmail.co
°S (COMM)/77118-07-2024 [PACKIARAJAN IGupta(P), 9868790800 jm
ICOURT
[ROOM
310
ICS (COMM) 9711996530 [29.07.2024
egalabhina
IM/s SAI CREATION VsAbhinav r@yahoo.c
°S (COMM)/73305-07-2024 IM/s AN TEXTILE [Cyagi m
ICOURT 131.07.2024
IROOM
310
[CS (COMM) Amir Chand Jain Prop|
IOf Roop Chand Ami erma.him
Chand Jain Vs M/sHIMANSH anshu294
[Rajdeep Paper HouselU (@gmail.co
°S (COMM)/16321-12-2023 IAnd Anr erma(P), 7827141819 |m
12 [SH. RAVINDER BEDI, DISTRICT[Central
WUDGE, COMMERCIAL COURT
INAWAL KISHORE]
ISONI V/S GANESHANMOL
ho1 ICS COMM 06/2024  [07.06.2024 [PRASAD [KAPOOR 9718844007 |N.A [03.07.2024
IGUPTAAM
/S POTHOS| IAN50777@
[SOLUTIONS V/S M/S BRAGHAV IGMAIL.CO
ko1 ICS COMM 15/2024  [01.07.2024 IL AGRO OIL LTD ISHARMA (8802596467 M 108.07.2024
[UNLEGAL
BABITA JAIN  V/SJAGRITI IGROUP@G]
o1 ICS COMM 727/2024  [04.07.2024 IRATTAN LAL PJAIN 8527506427 [MAIL.COM[08.07.2024
JANISHBH
[TATA CAPITAL LTDANISH JOLA17@YA|
ko1 MP (I) COMM 55/2024  [01.07.2024 S BAJRANG IBHOLA  [9811452022 |HOO.COM [15.07.2024
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[TATA CAPITAL LTD| JANISHBH
/S SATISH ISHWAR &ANISH JOLA17@YA|
ho1 MP (I) COMM I554/2024  |01.07.2024 IANR BHOLA  [9811452022 |HOO.COM [15.07.2024
JANISHBH
[HDFC BANK LTD V/SANISH JOLA17@YA|
ko1 IOMP (1) COMM 08/2024  |08.07.2024 JAI GOPAL JOSHI IBHOLA  [9811452022 |HOO.COM [18.07.2024
[sSJ4949@
IANUBHAV JAIN V/§ SMAIL.CO
o1 ICS COMM 66/2024  [12.07.2024 INAMAN KULHTIA IS.S. JAIN (9891043078 M 18.07.2024
IMAYANK
[MAYANK IMAHAJAN
[[DFC FIRST BANK LTDMAHAJA 5@YAHO
ho1 IOMP (1) COMM 628/2024  [15.07.2024 S NAHIM MANSURI [N 0873347330 |0.COM [20.07.2024
IMAYANK
[MAYANK IMAHAJAN
[[DFC FIRST BANK LTDMAHAJA lo05@YAHO
o1 MP (1) COMM 627/2024 _ [15.07.2024 S SHIVAM KUMAR [N 0873347330 |0.COM [20.07.2024
IGUPTAAM
IM/S POTHOS AN50777@
ISOLUTIONS V/S M/S BRAGHAV IGMAIL.CO
o1 ICS COMM 15/2024  [01.07.2024 IL AGRO OIL LTD ISHARMA 8802596467 [M 1.07.2024
ISS.BHATIA|
[SANDIP SINGH V/SSANDIP 1966@GM
o1 ICS COMM 61/2024  [10.07.2024 ZAFAR BADYARI INGH 9810792389 JAIL.COM [16.07.2024
13 [SH. M.K NAGPAL, DISTRICT[Central INIL
WUDGE, COMMERCIAL COURT
14 [SH. ASHUTOSH KUMAR, DISTRICTWest INIL
WUDGE (COMMERCIAL COURT)
5 [MS. HEMANI MALHOTRA West
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-02
bog TPIN
[Extn Bloc ICS COMM u74/2024 |31.05.2024 i)ILAWAR 9310875020 103.07.2024
Parveen Kumar Kansal ipindilawa
s Devender Kaut ri83@gmai
hurji .com
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9810171302 [11.07.2024
ai Innotech Polymers P|
[Ltd Vs. Skari Tubes
16 [SH. DIG VIJAY SINGH, DISTRICT|West INIL
WUDGE (COMMERCIAL COURT)-03
17 |SH. SANJAY JINDAL, DISTRICT|West INIL
WUDGE (COMMERCIAL COURT)
18 [SH. AJAY GUPTA, DISTRICT JUDGEWest INIL
((COMMERCIAL COURT)
19 |[SH. NARESH KUMAR MALHOTRA,West INIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)
20 [SH. ANURAG SAIN, DISTRICTINEW DELHI NIL
WUDGE (COMMERCIAL COURT)-01
21 |[SH. VIDYA PRAKASH, DISTRICTINEW DELHI
WUDGE (COMMERCIAL COURT)
[HT MEDIA LTD.
Vs
ICS (COMM.) 1396 / 2024 |04.05.2024 HDFC LIFESB]ZL'IA‘}MIT9213187809 8.07.2024
[INSURANCE
ICOMPANY
[MS.
ISTATE BANK OF INDIA| RUCHI
ICS (COMM.) 240 / 2024 |07.03.2024 Vs KHURAN 9811170646 [16.07.2024
SURESH KACHWAYA N
25
ICS (COMM.) 274 / 2024 [20.03.2024 ?g?gﬁ?ﬁNK OF INDIAI.}/[&G?' K‘9811059032 [22.03.2024
ISJAY KUMAR IMR.
IOMP (COMM.) 151 / 2024 [20.07.2024 [HEMANT 9891124586 130.07.2024
TATA HOUSINGSINGH
[FINANCE CO. LTD.
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22 |[SH. VINEETA GOYAL, DISTRI
WUDGE (COMMERCIAL COURT)-03
[Petition u/s 9 offOMP (I HERO FINCORP LTD [MAYANK
|Arbitration &COMM/231/|01/06/24 VS AQUARIOUS H20MAHAJA (9873347330 24/07/24
IConciliation Act 2024 [DYNAMICS PVT. LTD. [N
[Petition u/s 9 offOMP (I HERO FINCORP LTD [MAYANK
|Arbitration &ICOMM/229 |01/06/24 S AEVITERNAL [MAHAJA (9873347330 24/07/24
IConciliation Act 2024 [ELECTRICALS IN
[Petition u/s 9 offOMP (I HERO FINCORP LTD [MAYANK
|Arbitration &ICOMM/230 |01/06/24 'S ADITI IRRIGATIONMAHAJA (9873347330 24/07/24
IConciliation Act 2024 [TECHNOLOGIES N
P4
. ICS(COMM)/ [UFLEX LTD. VSRajeev
[Suit for recovery lb33/2024 08/07/24 IASSURE INDUSTRIES [Agarwal 9810028877 l20/07/24
. ICS(COMM)/ [UFLEX LTD. VSRajeev
[Suit for recovery lb34/2024 08/07/24 [UTHARA UNITED lagarwal 9810028877 l20/07/24
[DOLPHIN
. ICS(COMM)/ [REFRIGERATION &ANIL
ISuit for recovery l11/24 27/01/24 IR CONDITIONINGVYAS 8800610300 19/07/24
S DEEPAK BAJWA
23 [MS. SAVITA RAO, DISTRICTSOUTH INIL
WUDGE(COMMERCIAL COURT)
24 [MS. ANURADHA SHUKLASOUTH
IBHARDWAJ, DISTRICT]
WUDGE(COMMERCIAL COURT)
. Ne lcs Ofb Tech Private
; . [Limited Vs Harish BabulPRATEEK
éi)oucrlz{ Commercial (gf})i\/IM)/gg 23.01.2024 IProprietor Of M/s ShreeJAIN 9717521893 - 102.07.2024
4 IDurga Steel And Cement [PRATEEKJ
JAIN.ADV@
IGMAIL.CO
M
Multiwal ~ Pulp  And|
. Ne lExecution [Board Mills Pvt Ltd Vs
C’ourt ICommercial (Comm.)/55 |02.07.2024 National _ Council = OfAPAR 9990000256 02.07.2024
IB1 - o [Education Research AndiGUPTA e
ock-1 2024 .
[Training Through The
IDirector FFICE@A|
[PARLAW.I
IN
3 Ne ICS IMtg Learning Media Pth ARSHIT
ICourt ICommercial (COMM)/30103.07.2024 ILtd Vs Rahul EknathTHAKUR 9899992726 103.07.2024
[Block-1 0/2024 agh ISERVICE@
IBAMBHAA
INDNANDA|
IN.IN
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3 Ne [Execution IM/s Ravi Print Packl AIBHAV
ICourt ICommercial ((Comm.)/36 [09.04.2024 [Private  Limited VSJAIN 9810729192 105.07.2024
[Block-1 2024 ICRAFTSMITH PVT LTD
AIBHAV9
186 @GMAI
IL.COM
3 Ne [Execution Birla Cable Limited VSNARENDE]
ICourt ICommercial (Comm.)/44 [14.05.2024 [Bharat BroadbandR Mo654317787 5.07.2024
IBlock-1 2024 INetwork Ltd [SHARMA
[INFO@NM
ISLAWYER
IS.COM
3 Ner [Execution Birla Cable Limited VSNARENDE]
ICourt ICommercial (Comm.)/43 [14.05.2024 [Bharat BroadbandR Mi9654317787 105.07.2024
[Block-1 2024 Network Ltd [SHARMA
[NFO@NM
ISLAWYER
IS.COM
16, Ne [Execution M/s Mini Pocket OpdVASUNDH]
ICourt ICommercial (Comm.)/46 [17.05.2024 [Pvt Ltd Vs M/s SwikritiARA 9810319193 105.07.2024
|Block-1 2024 [Travels INAGRATH] VASUNDH
JARA.4129
[@GMAIL.C
IOM
16, Ne . ICS Ofb . Tech PﬁvatePRATEEK
ICourt ICommercial (COMM)/30[16.01.2024 [Limited JTAIN 9717521893 5.07.2024
[Block-I 2024 [Siddaramaiah And Co IPRATEEKJ
JAIN.ADV@
IGMAIL.CO
16, Ne ICS [Union Bank Of India Vs| JITENDE
ICourt ICommercial (COMM)/31 [08.07.2024 IM/s Bal Gopal TextileRGARG 9810197621 8.07.2024
[Block-I 6/2024 Manufacturing IITENDRA
GARGADV
(@GMAIL.C|
M
16, Ne ICS ICHITRA
ICourt ICommercial (COMM)/47 [16.08.2023 [CANARA ~ BANK Vs ALHOT [9212888057 9.07.2024
[RAKESH KUMAR
[Block-1 7/2023 RA
ICHITRASO
BTI@GMA
[L.COM
INetambit Value First
16, Ne ICS [Services Pvt Ltd Vss ANDEEP
ICourt Commercial (COMM)/24 [14.05.2024 [Breathe Careers AndKUMAR 9999684531 [10.07.2024
[Block-1 l0/2024 IConsulting Private| ISANDEEP
[Limited KUMARLA
@GMAIL
.COM
6, Ne ICS
ICourt ICommercial (COMM)/32 [11.07.2024 %;Trﬂatiiialvs KatsonS.K.BANS 26843455  JUNITEDM [11-07-2024
[Block-1 8/2024 JARK@UNT
[TEDANDU
INITED
.COM
Ne ICS
g . [Loreal Sa Vs KatsonS.K.BANS
ICourt ICommercial (COMM)/33 [11.07.2024 lmternational AL 26843455  JUNITEDM [11-07-2024
|Block-1 0/2024 JARK@UNT
[TEDANDU
INITED
.COM
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; Ne s [State bank of india Vg 1
ICourt ICommercial (COMM)/67 [23.12.2023 lAjit Singh BHARDW [9643680913 [15.07.2024
[Block-1 2/2023 IAJ RBHARD
AJASSO
ICIATE@G
IMAIL.COM
IGabion Technologies|
3 Ne ICS [ndia Pvt Ltd Vg
ICourt ICommercial (COMM)/33 [20.01.2024 [Dhatarwal ConstructionDINESH 9811194067 18.07.2024
[Block-I 2024 ICompany  Pvt LtdYADAV
[Through Its Director JADVDINES|
[H82@GMA|
[L.COM
3 Ner ICS IM/s Kca InfrastructureK & K]
ICourt ICommercial (COMM)/24 [15.05.2024 s M/s Swarn JayantiASSOCIAT[9811554435 18.07.2024
[Block-1 l4/2024 IConstruction Pvt Ltd [ES
vkumar@k
andkassoci
tes.in
ICourt ICommercial (COMM)/39[09.06.2023 RESEARCH CENTREKATYAYE 9810133604 [25.07.2024
[Block-I l4/2023
[PRIVATE LIMITED
[TRIDENTL,
AW@HOT
AIL.COM|
IAMIT JAIN TRADING|
. Ne lcs IAS VINAYAK]
. . [NDUSTRIES Vs ANUJK.G..BANS
é?;crﬁq [Commercial 558221;4)/62 02.11.2022 UAIN TRADING ASAL 26843455 UNITEDM [25.07.2024
M/S. SIDDH]]| JARK@UNT
ICOSMETICS AND ORS [FEDANDU
INITED
.COM
25 |[SH. SANDEEP YADAV [South INIL
26 [SH. SANJEEV KUMAR SINGH,South
ICOMMERCIAL COURT.
l2o, Ne IARB haini
ICourt ICommercial IA(COMM)/2|04-07-2024 gdé; nMa;};tuitXS Tantr hardwaj( [Not available [10.07.2024
|Block-11 2024 esigns IP),
[Not
wailable
o, e owr ot omATESH
ICourt ICommercial (COMM)/10 [03-07-2024 NANGRA( 9958726491 [10.07.2024
|Block-11 134/2024 szurag‘hube SoPanP),
jangraadvo
cate@gamil|
.com
29, Ne [OMP [ [Toyota FinancialRAJESH
ICourt ICommercial (COMM)/10 [03-07-2024 Services India LimitedJANGRA( [9958726491 [10.07.2024
[Block-1T 135/2024 s Hemant R Kalbhor  [P),
jangraadvo
ate@gamil|
.com
bo, Ne oMP (@ [foyota  Financiallp \ 1o opy
. Services India Limited|
ICourt Commercial (COMM)/10 [03-07-2024 P PANGRA( [9958726491 [10.07.2024
[Block-IT bo/2024 s1 Slhwajl Ashokp)
[Hulawale ’
jangraadvo
ate@gamil|
L.com
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bo, Ne oM (@ [foyota  Financiallp ) gy
. Services India Limited|
ICourt ICommercial (COMM)/10 [03-07-2024 . PANGRA( [9958726491 [10.07.2024
s Priyanka  Kalyan|
[Block-1I ko/2024 Th P),
orat
jiangraadvo
cate@gamil
.com
MRITYUN
29, Ne ICS .
. IM/s Aasthaa IndustriesJAY .
ICourt ICommercial (COMM)/29 [01-07-2024 < Rahul Kant Jha [KUMAR(P [Not available 10.07.2024
|Block-11 /2024
egal @arm
yglobal.org
[EMU Lines Private|
29, Ne ICS [Limited Vs NeerajU da
ICourt ICommercial (COMM)/29 [02-07-2024 [Kumar ProprietorKu[Xar 9810868162 [10.07.2024
[Block-11 8/2024 [Kumar And Sons Import]
[Export hdvudayku
ar@gmaill
.com
29, Ne MP a IASHIM
ICourt ICommercial (COMM)/98|06-06-2024 [larc Vs Jasbir Singh BHATT 9599624216 [11.07.2024
[Block-1T l4/2024
|Ashim.bhat
t17@gmail.
0m
29, Ne IOMP (I [Toyota Financial [RAJESH
ICourt ICommercial (COMM)/10 [03-07-2024 [Services India Ltd VSJANGRA( (9958726491 [11.07.2024
[Block-1T 138/2024 ishal Maruti Pawar  [P),
jangraadvo
ate@gamil
.com
2o, Ne ICS Manash Lifestyle PrivateNAGESH
ICourt ICommercial (COMM)/20[22-04-2024 [Limited Vs  MaliaoWAR 9818823289 12.07.2024
[Block-1T 1/2024 [Professional Makeup ~ [KUMHAR
info@deya
Indkumhar.
lcom
[Dharmender ~ Gangwar|
29, Ne ICS . .
. s Nayati HealthcarelAnkit
ICourt ICommercial (COMM)/28 [07-06-2024 lAnd Research Ner PviKumar 9015505737 16.07.2024
[Block-11 I5/2024 fa
JADV.AAN
[KITARYA
l@G MAT
29, Ne IOMP (I . MAYANK
ICourt Commercial (COMM)/11 [11-07-2024 [dfe Tirst Bank VS,,AHAJA 9643646534 [16.07.2024
[Shyam Kant Jha 626
|Block-11 25/2024 IN(P),
Iparv.mahaj
noo7@gm,
fail.com
g, Ne lomP I . . IMAYANK
ICourt ICommercial (COMM)/11 [11-07-2024 i(dfc Flrzsf) Bank Vs Am1t7 TAHAJA 9643646534 [16.07.2024
[Block-11 27/2024 umar 209 IN(P),
Iparv.mahaj
an007@gm|
ail.com
bo, Ne loMP T ) MAYANK
ICourt ICommercial (COMM)/11 [11-07-2024 E:Snz:_rsgg ank Vs Suml’ TAHAJA 9643646534 [16.07.2024
[Block-11 26/2024 3 IN(P),
arv.mahaj
an007@gm|
il.com
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bg, Ne loMP T ) IMAYANK
ICourt ICommercial (COMM)/11 [11-07-2024 Elffnl::mt Bank Vs sonuMAHAJA 9643646534 [16.07.2024
[Block-11 24/2024 555 IN(P),
arv.mahaj
an007@gm|
il.com
Om Infra Ltd Through|
l2o, Ne ICS [ts Director PrincipleMANOJ 18800002,
ICourt ICommercial (COMM)/33 [11-07-2024 fficer Vs Ms Total InfraMITTAL(P 8682 02199 19.07.2024
[Block-11 1/2024 [Equipment Services)), g 40214
[Through Its Proprietor lhsharmatg
[76 @gmail.c|
m
29, Ne [OMP [ [Toyota Finance ServicesRAJESH
ICourt ICommercial (COMM)/99 |07-06-2024 [ndia Ltd Vs Vija JANGRA 9958726491 [23.07.2024
[Block-11 7/2024 ISambhaji Wable
jangraadvo
ate@gamill
.com
29, Ne MP a [Toyota Finance ServicesRAJESH
ICourt ICommercial (COMM)/99 |07-06-2024 [ndia Ltd Vs MadarrJANGRA 9958726491 [23.07.2024
[Block-1T 6/2024 [Devsthali
jangraadvo
ate@gamil|
.com
29, Ne IOMP (I [Toyota Finance ServicesRAJESH
ICourt ICommercial (COMM)/99 [07-06-2024 India Ltd Vs SonaliJANGRA 9958726491 [23.07.2024
[Block-1T I5/2024 [Shahapurkar
jangraadvo
ate@gamil
.com
29, Ne [CS . .
. Modak Priya Vs AjayNIRMAL
ICourt ICommercial (COMM)/16 [06-04-2024 e 9910762137 [23.07.2024
IBlock-IT b/2024 [Kumar Vaishkiyar [KISHORE
Inirmalkish
re.advy@g|
Imail.com
29, Ne ICS - AINILENDU
ICourt ICommercial (COMM)/30 [04-07-2024 Ca:]?]rarBank Vs Asif 'ATSYAY (9999050853 [27.07.2024
[Block-11 I5/2024 [ IAN(P),
[Not
JAvailable
29, Ne IOMP (T [Toyota FinancialRAJESH
ICourt Commercial (COMM)/12 [24-07-2024 [Services India Ltd VSJANGRA( (9958726491 31.07.2024
|Block-1T 97/2024 |Anil Tukaram Mohite  [P),
jangraadvo
lcate@gamil
.com
bo, Ne oMP [foyota  Financiallp ) oy
ICourt ICommercial (COMM)/12 [24-07-2024 pervices India Ltd VSJANGRA( 9958726491 31.07.2024
[Rameshwar Triyambak] o
[Block-11 96/2024 P),
[Yadav
jangraadvo
ate@gamil|
.com
bo, Ne oM (@ [foyota  Financiallp \ gy
o . Services India Ltd Vs
ourt ICommercial (COMM)/13 24-07-2024  |gp.vo Maharai Tours) ANCRA( 0958726491 B1.07.2024
|Block-11 01/2024 ansar = anara) 2oursp,
|And Travels ’
jangraadvo
cate@gamil
.com
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[Toyota Financiall
l2o, Ne IOMP (T [Services India Ltd VSRAJESH
ICourt ICommercial (COMM)/12 [24-07-2024 IMohammednaumaan JJANGRA( (9958726491 31.07.2024
[Block-11 98/2024 IMohamedrizwan P),
Vyarawala iangraadvo
cate@gamil
.com
l2o, Ne [OMP a [Toyota FinancialRAJESH
ICourt ICommercial (COMM)/12 [24-07-2024 Services India Ltd VSJANGRA( [9958726491 131.07.2024
|Block-11 99/2024 IGajera Tushar Balubhai [P),
jangraadvo
cate@gamil|
.com
bo, Ne oMP @ [foyota  Financialp \ »popy
. [Services India Ltd Vg
ICourt ICommercial (COMM)/13 [24-07-2024 . "WANGRA( (9958726491 31.07.2024
Anwar Ahemadhussain|
[Block-IT 00/2024 R . P),
angrej
jangraadvo
ate@gamill
.com
29, Ne MP a [[dfc First Bank Ltd VSMAYANK
ICourt ICommercial (COMM)/13 [26-07-2024 IAbhishek Kushwaha| 9643646534 31.07.2024
MAHAJA
[Block-1T I58/2024 930
IN(P),
Iparv.mahaj
noo7@gm
jail.com
29, Ne ICS . [Roop
ICourt ICommercial (COMM)/35 [26-07-2024 g;‘gﬁ: CMh;?f Sharma VSChand 9868118015 1.07.2024
[Block-T1 8/2024 Y Malt Tiwari(P),
ctiwariadv
|m@gmail4co
27 |[SH. LOKESH KUMAR SHARMA,South INIL
[IDISTRICT JUDGE(COMMERCIAL
ICOURT)
28 |SH. LAL SINGH, DISTRICT JUDGE [SOUTH- INIL
[EAST
29 [MS. NEELAM SINGH, DISSTRICTSOUTH-
WUDGE [EAST
[Z TECH ENGINEERINGMOHAN
[CS/COMM/ S. SPRILAL
2496/24 6/7/24 ICONSTRUCTION SHARMA [N/A IN/A /5/24
ICLEAVE CONSULTINGGAGAN
IOMP/1/CO S. ROZANAKUMAR
IMM/20/24 16/6/24 ISUPERMAT SINGHAL [N/A IN/A [7/16/24
[RAJESH
ICS/COMM/ [H. DOHIL CONST. VS,MANCHA
2465/24 6/1/24 SIGNET MEDIA INDA IN/A IN/A [7/16/24
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[EAST

ICS/COMM/ [PRADEEP KUMAR VS./GAURAV
2840/24 7/3/24 I[KNITCRAFT IPURI IN/A IN/A [7/16/24
ICS/COMM/ [MEGA INC. VS. UMDECHAN
g ICommercial Suit _ |2453/24 29/24 AUTOCOMP ANGMO 7/29/24
130 [SH. AJAY KUMAR JAIN ISOUTH- INIL
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IMS. ANU GROVER BALIGA

IMRINALS
ICS IAkom Technologies PViNITESH [HARMA14
(COMM)/24 ILtd Vs Dialxtel IndiaKUMAR(P lo9@GMAI
ICommercial Suit _ |99/2024 01-07-2024 IPrivate Limited And Ors |), 9560037688 |L.COM -
IM/s Purple Monkey|
through its prop VSMRITYUN
ICS [Lifestyle And MediaJAY [LEGAL@A
(COMM)/24 [Broadcasting LimitedKUMAR(P IMYGLOBA
ICommercial Suit _ [98/2024 01-07-2024 through its AR 8130990609 |L.ORG -
Ms Indospirit]
ICS [Distribution Limited Vs [KARAN@K|
(COMM)/25 [Tajinder ~ Singh ~ WalKaran 5VSLEGAL)
ICommercial Suit _ |09/2024 02-07-2024 IDhawan IGupta(P), |9729202222 |[COM -
ICS Ms Indospirit] [KARAN@K|
(COMM)/25 IDistribution Limited VslKaran IGVSLEGAL|
ICommercial Suit _ [10/2024 02-07-2024 IMr Chitranjan Suri Gupta(P), [9729202222 |COM -
ICS [Indospirit Marketing PvtiGirish JANAND.JH]|
(COMM)/25 ILtd Vs M/s IndoBhardwaj( IA@ASJLE
ICommercial Suit __|o7/2024 02-07-2024 Bevtrade Pvt Ltd IP). 9899617989 |GAL.IN F-

Pammu And Kashmir

ICS Bank Vs  GranulatANURAG IRAUZLEG
(COMM)/25 IConsultancy Service Pvt SHARMA( IAL@GMAI
ICommercial Suit__ |11/2024 02-07-2024 ILtd And Ors IP) 9953459952 |L.COM -

[Naturegen Technologies|

ICS [Pvt Ltd Vs M/s GlobalARCHIT ILEGAL@SI
(COMM)/25 ICane Sugar Services Pv{SINGHAL( IGMALEGA
ICommercial Suit _ |08/2024 02-07-2024 ILtd IP), 9599043048 |L.IN -
ICS ICanara Bank Vs ShrilPratap IPRANA250
(COMM)/28 [Rajesh Kumar Prop RJ [Chandra 0@GMAI
ICommercial Suit _ |44/2024 l04-07-2024 [Enterprises Rana(P), 9990366723 |L.COM -

IM/s Convergia Digital

[Education Pvt Ltd Vs [KUMARRA|
ICS [Edugeetha LearningRAJESH VESHADV
(COMM)/28 Solution Pvt Ltd AndKUMAR(P (@YAHOO.
ICommercial Suit  |43/2024 104-07-2024 Ors , 9810195013 |COM F-
INARESHA
ICS IM/s Maxposure LimitedVARUN [DVOCATE
(COMM)/28 Vs M/s ThumbprinfCHOPRA( (@YAHOO.

ICommercial Suit __42/2024 04-07-2024 Advertising Pvt Ltd P), 9811360477 ICOM -
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ICS [[DBI Bank Ltd Vs M/s ISGSJURIS
(COMM)/28 ISai Kripa Plastic and OrsfSaksham [T@GMAIL.
ICommercial Suit _ |51/2024 05-07-2024 [Through Its Propreiter [Mittal(P), 9911730600 [COM -
JADVOCAT
[ESANJIVS
[Misc Mohit Kumar Gupta VsSANJIV [HARMA@
DJ/513/202 M/s Intra TechSHARMA( IGMAIL.CO
ICommercial Suit |4 06-07-2024 IComputers Pvt Ltd IP), 9871323957 M -
[KRISHEN
ICS [KRISHAN [KUMAR@
(COMM)/28 [State Bank Of India VSKUMAR(P GMAIL.CO
ICommercial Suit _ |60/2024 09-07-2024 ISunil Sharma 9990577700 M -
ICS [PRAVEEN ISWAYAMP
(COMM)/28 IM/s Shivani Textiles LtdKAPOOR( JAHI@GMA|
ICommercial Suit _|91/2024 20-07-2024 s M/s AVA Apparels __|P), 9810254139 [IL.COM |-
[OMP (I ISANJEEV ILITIGATIO
(COMM)/35 [[dfc First Bank Ltd VSPATHAK( IN@SRCSL
ICommercial Suit 2024 [22-07-2024 INakchhed Ram IP) 9717028845 |EGAL.COM--
[OMP (I ISANJEEV ILITIGATIO
(COMM)/34 [[dfc First Bank Ltd VSPATHAK( IN@SRCSL
ICommercial Suit 2024 [22-07-2024 INakchhed Ram IP) 9717028845 |EGAL.COM-
[OMP (I ISANJEEV ILITIGATIO
(COMM)/32 [[dfc First Bank Ltd VSPATHAK( IN@SRCSL
ICommercial Suit 2024 [22-07-2024 [Kishori Devi IP), 9717028845 |[EGAL.COM}-
[OMP (I ISANJEEV ILITIGATIO
(COMM)/33 [[dfc First Bank Ltd VsPATHAK( IN@SRCSL
ICommercial Suit 2024 22-07-2024 IMehruddin Aminuddin [P), 9717028845 [EGAL.COM}-
ICS /s Profile IT Solutions| IBHARATM
(COMM)/29 [Pvt Ltd Vs Qaisar Raza[Taksh IAL2@GMA
ICommercial Suit _ |10/2024 l24-07-2024 [Khan Suri(P), [9810239071 [IL.COM |-
[KRISHEN
ICS [KRISHAN [KUMAR@
(COMM)/29 IState Bank Of India VSKUMAR(P IGMAIL.CO
ICommercial Suit __|11/2024 24-07-2024 [Shamshuddin 9990577700 M -
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M/s Intergrated
ICS [Batteries India Pvt Ltd| IVKSBHT6
(COMM)/29 Vs M/s Ingram MicroVikas @ GMAIL.C|
ICommercial Suit __|09/2024 24-07-2024 IIndia Pvt Ltd [Bhatia(P), 9811379676 |OM -
[Bentley Systems| JANKURKA
[CS [Incorporated Vs Focus| [TYAL@AS
(COMM)/29 IGeospatial PrivateAnkur [KLEGAL.C
ICommercial Suit __|o7/2024 24-07-2024 ILimited [Katyal(P), (0811809439 [0.IN -
[Navneet Kaur V| IPRUDENS
ICS [Highfive Global[Nivesh IGLOBUS@
(COMM)/29 INetworks PrivateSharma(P) GMAIL.CO
ICommercial Suit _ |08/2024 24-07-2024 ILimited 9899979242 M -
IRAHUL.BE
ICS [Bentley Systems Inc Vs| IRUAR@BE
(COMM)/29 [Ram Gopal Raju andRahul IRUAR.CO
ICommercial Suit _ |22/2024 26-07-2024 IAnr Beruar(P), 9910044787 M -
ICS [Dhani Loans And| 'ALIADV
(COMM)/29 Services Ltd Vs M GSUNIL IOCATE@G
ICommercial Suit _[18/2024 26-07-2024 Software Private Limited WALI(P), 9654981794 [MAIL.COM}-
IContainer  Corporation| IRISHIKAW]|
[OMP IOf India Vs M/sRishi K| IASTHI@Y
(COMM)/65 [Highway Roadlines PvtAwasthi(P) JAHOO.CO.
|21 ICommercial Suit 2024 29-07-2024 ILtd 9891920235 JIN -
132 [SH. BHUPESH KUMAR [SOUTH- INIL
[EAST
33 [MS NIRJA BHATIA [SOUTH-
[EAST
Painemo Pvt Ltd Vg info@bahlal
ICrackle TelegramSh. Rupi Indbajaj.co
ICS (COMM.) [2568/2024 03.06.2024 IChannel & Ors IDhal 19999996682 |m [27.07.2024
h. micus.lega
IS M Express Logistics VsErakhar @outlook.
ICS (COMM.) 206/2024  [20.03.2024 IRajesh Juneja hatnagar [8800814718 jcom [26.07.2024
rupamkum
[Hettich India Pvt Ltd VsRupam lari@gmail.
ICS (COMM.) [2834/2024 [03.07.2024 ISuriender & Co. [Kumari 010721966 _fcom [26.07.2024
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IM/S Elnova Pvt Ltd Vs rajeevnaya
M/S TrimlinefSh Rajee 1.adv@gm
ICS (COMM.) 471/2022  [20.05.2022 IComputers INayan 899396765 fail.com 24.07.2024
Sh.  Arun|
Bank of Baroda Vs[Kumar connect@s
ICS (COMM.) [2835/2024 [03.07.2024 IPalvinder Kaur Shukla 8586863313 Inslegal.in _[27.07.2024
IM/S Asia  Research| vineettanej
[Patners Vs M/S OptimalSh. Vineet la@gmail.co
ICS (COMM.) 2833/2024 |03.07.2024 Strategies [Taneja 838661141 fm [26.07.2024
IM/S Convergia Digitall lkumarrajes
[Education Pvt Ltd VsMs. Anj adv@yahol
ICS (COMM.) 2841/2024 [04.07.2024 [Heritage English School [Bajaj 9810195013 Jo.com [26.07.2024

jjwallawfin
[ndian Overseas Bank VsSh. Ujjwal Im@gmail.c
ICS (COMM.) l147/2024 2.03.2024 JAnkit Khullar [Kumar 899596050 jom [25.07.2024

Pammu & Kashmir Ban]

[Ltd Vs Syed MasoodSh. Uzma rauzlegal @
ICS (COMM.) 212/2024 [22.03.2024 IAthar IAshrat 9953202352 fgmail.com [30.07.2024
[Mr. lsaumitra.si
/S Regent Lighting Vs{Saumitra Inghal@gm
ICS (COMM.) 2473/2024 [03.06.2024 M/S Innovaiton India _|{Singhal _ |9818341523 |ail.com [26.07.2024
|Sh. lianshuman
[Bank of Baroda Vs BholajAnshuman ladv@gmail|
ICS (COMM.) 2884/2024 45491 Nath Soni SSrivastava (9990042642 jcom 1.07.2024
hambersof
varunchan
[State Bank of India Vs{Sh. Varun| diok@gmai
ICS (COMM.) 2475/2024 45447 ISubhash panwar IChandiok 9818365119 [l.com 1.08.2024
h.
wvadhesh lakshakyao1
[Punjab National Bank VsKumar (@gmail.co
ICS (COMM.) [2878/2024 45488 IRahul Murail hakya 810362626 |m 0.07.2024
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lk.singh1123
[State Bank of India VsfSh. (@rediffmai

ICS (COMM.) 2832/2024 Y5476 IRahul Sharma IK.K.Singh 9810343732 |l.com 245.07.2024
[Mr. ranjeetsing
[Kenneth Arun pal VsH.K.shekh lh26378@g

ICS (COMM.) 96/2024 15336 IDinesh Goel r 810767361 |mail.com [31.07.2024
idharmendr
[State Bank of India VsDharmend la@gmail.co

ICS (COMM.) 2867/2024 45479 IShila Devi ra Singh  |8800784740 |m 5.08.2024
rbhardwaja
ISBI v/s Ram DevRani lssociate@g

ICS (COMM.) 1369/2024  [16.05.2024 [Sharma [Bhardwaj 0643680913 |mail.com [12.08.2024
|Akhil Imagguakhil|
[Krishna Exports v/s M/SKrishan (@ymail.co

ICS (COMM.) 213/2024  [22.03.202. axicon Container aggo 0650046568 m 0.08.2024
lsswaniasso
[Deepshikha  Properties| ciates@gm

(] ICS (COMM.) 184/2024 ]16.03.2024 s ABS Construction  {SS Wani _[8750618722 fail.com 105.08.2024

35 [SH. RAJ KUMAR TRIPATHI,SOUTH- INIL
IDISTRICT  JUDGE(COMMERCIALEAST
ICOURT)
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136 [SH. ARVIND KUMAR, DISTRI
WUDGE, COMMERCIAL COURT-02
137 [SH. CHANDRA SHEKHAR,[EAST ICS COMM
IDISTRICT JUDGE, COMMERCIAL
ICOURT-02
IM/S FARDEAL PAPERSG. N
163/2024  [28-05-2024 /S DEEPAK PAPERGANGWA (9717211123 6-07-2024
ICOMPANY R
angwar@
sgangwar.c
101 m
ICS COMM
[MAHESH PREFAB PVT,
[ILTD. V/S THE GREATRAJNISH
[15/2024 [10-01-2024 GETSBY{ CLUB OHKUMAR 9810262633 06-07-2024
[NDIA
rajneesh_g
ind@redif
101 fmail.com
ICS COMM
[RICH CREDIT|
[FINANCE PVT. LTDAs&N
164/2024 [28-05-2024 /S  M/S KRISHNALEGAL 19999397965 108-07-2024
[FOOD INDUSTRIES &
ORS. Is.n.legalawf|
irm@gmail
101 .com
ICS COMM
[RICH CREDIT|
[FINANCE PVT. LTD.S&N
06-07-2024 /S MANGALAMILEGAL  [9999397965 [18-07-2024
[ENTERPRISES & ORS.
Is.n.legalawf]
irm @gmail
101 [202/2024 .com
ICS COMM
ISTATE BANK OF INDIAVIJAY
181/2024  [05-06-2024 /S SACHIN JHA PRAKASH 18-07-2024
lLo1 9810210832 |
ICS COMM
ISMT. SUSHMA|
IRAMESH
180/2024 [05-06-2024 ilc-)lﬁIéll\élA \I(/SR%I?I‘PH\IIECHANDR 18-07-2024
IPVT. LTD. [ dvocate.ra
Imeshmishr
@gmail.co
lLo1 9910276580 |m
ICS COMM
ISTARKEY
[LABORATORIES INDIARAHUL
92/2024  [11-03-2024 PVT. LTD. V/$ SUNILKUMAR 9971096840 [22-07-2024
[PAIKRAY
contact.she
herdlaw@
o1 mail.com
ICS COMM
ISACHIDANAND
INSULATIONS LLP V/. SB ALRAM
207/2024 [11-07-2024 [RANA  AND SONISINGH 9873188641 [22-07-2024
[ENTERPRISES PVT)|
[LTD.
r9840@g
101 mail.com
ICS COMM
ISIRSA DEPOSITS AND|
IADVANCES  LIMITED]
208/2024 [12-07-2024 /S TRONOPﬁKIﬁJ 9910706496 [25-07-2024
[ENTERPRISES PVT|
[LTD. infinitylega
s@gmail.c
101 m
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ICS COMM
M/S SARVOTAM|
IGRANITES & MARBLESOHAIB
169/2024  [31-05-2024 VS M/S PRATEEKALAM 19999373017 [27-07-2024
[REALTORS INDIA PVT|
[LTD.
101 o
ICS COMM
ISANJAY
190/2024 |01-07-2024 ¥{§V%A§E£Hi%§ﬁ?&% 9818336108 [28-07-2024
anjayk.adv|
jocate@gma
101 il.com
ICS COMM
IM/S MARKET REACHESANJAY
66/2024 21-02-2024 ILLP V/S ASIF NASIRKUMAR (9818336108 [28-07-2024
[KHAN MISHRA
lsanjayk.adv|
cate@gma|
101 il.com
ICS COMM
[M/S FARDEAL PAPERSG. N
163/2024 [28-05-2024 /S DEEPAK PAPERGANGWA (9717211123 [06-07-2024
ICOMPANY R
angwar@g|
gangwar.c
101 m
ICS COMM
IMAHESH PREFAB PVT|
[ILTD. V/S THE GREATRAJNISH
l15/2024 [10-01-2024 GETSBS? CLUB  OHKUMAR [0810262633 6-07-2024
[[INDIA
ajneesh_g
ind@redif
101 fmail.com
138 [SH. SANJEEV KUMAR MALHOTRA,NORTH- INIL
IDISTRICT JUDGE (COMMERCIAL)-EAST
01
B9 [SHI. BRIJESH KUMAR GARG,Shahdara [301, NewCS
IDISTRICT JUDGE, COMMERCIAL ICourt COMMERCIAL)
ICOURT uilding,
/Del|
fhi
MOHIT WADHAWAN|
ICS (COMM. S. GOPAL KRISHAN|Vikram psalegal@
[284/2024 [14-05-2024 SHARMA [Baweja. 9811702566 |gmail.com [03/07/2024
Bo1, New(CS
ICourt COMMERCIAL)
[Building,
IKKD/Del
lhi
[PUNJAB NATIONA| sanjayk19o
ICS (COMM. [BANK  VS. ANSH[Sanjay IB@gamail.c|
283/2024 [14-05-2024 [TRADING CO. [Kumar, 9871980045 Jom 15/07/2024
1301, New[CS
ICourt COMMERCIAL)
[Building,
IKKD/Del
hi
[RAHUL GUPTA VS| Inarangadvol
ICS (COMM. VINOD KUMAR{Sanjeev ate@gmail|
[251/2024  [23-04-2024 SHARMA INarang 19810064624 |com 1/07/2024
40 [MS. KIRAN BANSAL, DISTRICTShahdara ICOMMERCIAL
WUDGE, (COMMERCIAL COURT) ICIVIL
ltriptigolags
OOM ICS COMM| Achal Gola Vs RajivAJAY (@gmail.co
0208 20/2024 [03-06-2024  [Kumar IGARG 9873745422 lo3/07/2024




Sr. Court
No.

District

Court S /pe Case No.
Room

Date
Registration

[23-07-2024

ofPetitioner Name VSAdvocate Advocate
Respondent Name Mobile
Number

iSmfg  India
ICompany Limited VSsSINGH
Ambit Finvest Pvt Ltd  |RAWAT  |9318467677

Advocate Date

email ID  Electronic
Service
Process

larth.aroray
(@gmail.co

[23/07/2024

of

41 [SH. SURENDER S. RATHI INIL

42 [Sh. Pawan Kumar Matto DJ (COMM-| INIL
04)

l43 [MS. PREETI AGARWAL GUPTA, North-West [NIL

IDISTRICT JUDGE, (COMMERCIAL
ICOURT)




Sr.
No.

Court

ISH.VINOD YADAV

District

INorth-West

Court
Room

Case Type

Case No.

Date
Registration

ofPetitioner Name
Respondent Name

VSAdvocate

Advocate
Mobile
Number

Advocate
email ID

Date
Electronic
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Process

of

l45 [SH. GORAKH NATH PANDEY,|

IDISTRICT JUDGE (COMMERCIAL)

North

INIL

46

ISH. PANKAJ GUPTA, DISTRICT]
WUDGE (COMMERCIAL)

SOUTH
WEST

47

IMS. SAVITA RAO, DISTRICT]
WDUGE, COMMERCIAL COURT-
l02/SH. VIKAS DHULL, DISTRICT]
WUDGE, COMMERCIAL COURT.

us

ISH. RAKESH SYAL, DISTRICT|
WUDGE, COMMERCIAL COURT-
03/SH. AMIT BANSAL, DISTRICT]
WUDGE, COMMERCIAL COURT-03

INIL

INIL

INIL

l4o0 [SH. RAKESH PANDIT, DISTRICT]

WUDGE, COMMERCIAL COURT-03

SOUTH
WEST

INIL

[Total

162
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